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SHRI DIPEN GHOSH: You ask the 
industrialists to-deposit... 

SHRI  SHANKER  SINH  VAGHELA: 
Foi- employees  it is excess money.   For 
labour it is not excess money  ... {Inter-
ruptions)    ... 

SHRI DIPEN GHOSH; This is com-
pensation for the price rise already recorded. 

SHRl NARAYAN DATT TIWARI: I seek co-
operation- of all Members. As you said, State 
Governments are also worried about this. This is 
done already in some States. Half , of the money 
or a quarter of the money or the "whole of the 
amount is deposited' in the provident fund. I am 
thankful to those employee organisations which 
agreed to this. Therefore, we have to create a 
proper climate, not in the spirit of some 
confrontation but in a spirit of understanding the 
economic reality of the situation. It was not to 
make a delay. One-and-a-half months ago in 
February we had the Budget. I don't think, Mr. 
Dipen Ghosh, in his • erudition; can grudge this 
delay. Rather, we should all combine to see to it 
that we do not all contribute to any price rise so 
that we have to pay all this D.A. and the money 
much needed fop development goes for paying  
the  dearness:  allowance. 

Shri Kailash Pati Mishra's point, I think, has 
already been taken care of. "Mr. Sukomal Sen 
mentioned the same more or less. 

I think I have covered all the points. j am very 
thankful for all the co-operation I have received. 
from the employee organisations. I hope that in 
future also they will consider it because. I know, 
the Government employees of this country are 
as much aware of the difficulties that we- are 
facing, that the country is facing It is not 
Narayan Datt Tiwari who is facing the 
difficulties, I hope that they are also similarly 
responsible as we are, and they will certainly 
think over the matter' and do whatever they can. 

II.Explosion  in  Jeeven  Bharti  Building 
New Delhi 

THE VICE-CHAIRMAN (SHRI B. 
SATYANARAYAN REDDY); NOw, Mr. 
Chintamani Panigrahi Minister of State for 
Home Affairs will make a statement 
regarding the explosion that has taken place 
in Delhi. 

SHRI DIPEN GHOSH (West Ben 
gal) : Sir, I am on a point of order. 
The question is that the Minister of 
State for Home Affairs is ' going to 
make a statement on this incident of 
explosion  in Delhi. It  was  raised 
in the morning. Normally, the procedure is 
that when a Minister makes a statement, at 
least one hour or two hours in advance notice 
is given and Members are informed about the 
tinje and the subject on which the Minister 
would like to make a statement. Actually the 
Department • of Parliamentary Affairs must 
have been informed by the Ministry of Home 
Affairs that the Minister is going to make a 
statement. So, the Department of 
Parliamentary Affairs should have taken note 
of it and circulated it. 

THE VICE-CHAIRMAN (SHRI B. 
SATYANARAYAN REDDY); It should 
have been circulated. Why not? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFATRS (SHRI 
CHINTAMANI PANIGRAHI): I take note of 
what hon. Shri Dipen Babu has said. 

THE VICE-CHAIRMAN (SHRI B. 
SATYANARAYAN REDDY): What is your 
point of order? 
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THE VICE-CHAIRMAN (SHRI B. 
SATYANARAYAN REDDY): No, has taken 
note of it. 

SHRI CHINTAMANI PANIGRAHI: Mr. 
Vice-Chairman, Sir, today an explosion took 
place in Delhi in the Jeevan Bharti Building. 
Hon. Members in the morning rightly 
expresses their grave an-xities to know about 
this, incident. Whatever information is readily 
available we thought that we should share the 
anxities of the hon. Members. -Facts 
regarding the incident of explosion in Delhi 
Administration,   are 'as  follows: 

"At about 12.10 hours today (10-5-88) a 
bomb exploded in the Reception area of the 
Citibank located in the new LIC building 
called "Jeevan Bharti" near Regal ciema in 
Connaught Place. Citibank is an American 
bank. The explosion caused considerable 
damage to the bank premises. One person—
Satish Chaudhary, resident of NOIDA died in 
the .explosion. 14 Others were injured and  1 
of them is in a critical state. Out of these 14 
persons 8 have been discharged. -As regards 
the in-patients, 5 are in Rami Manohar Lohia 
Hospital and 1 in Lok Nayak Jai Prakash 
Hospital. 4 of the injured persons were 
employees of the. Bank and others , were 
outsiders. 

The case has been handed over to the Crime 
Branch of the Delhi Police for investigation. 
The Bomb Disposal Squad and Forensic 
Experts are examining the scene of 
occurrence. 

All the injured are Indian nationals and the 
identity of all of them except 1 person who 
is unconscious and in a serious condition, 
has been established." 

SHRI DIPEN GHOSH: Sir, if you go 
through the Statement, you will find that this 
is not at all a statement. In fact, the Delhi 
Administration had sent a note stating the 
facts and the Minister has incorporated a 
sentence in handwriting above that note, that   
T rise 

to make a statement'. Even the Minister had 
not taken time—rather had not taken labour—
--to prepare it in the form of a statement and 
make it in the form of a statement. This- 
betrays the lackadaisical attitude on the part 
of the Union. Home Ministry to take note of 
such a serious situation that had occurred in 
Delhi today morning. From this one can ask 
no clarification because perhaps by this time 
more facts have come to the tickers of any of 
the news agencies available in the Parliament 
Library. So my first point is what made the 
Union Home Ministry not to go a little further 
and study and have an indepth examination of 
the situation and make a full fledged 
statement on the incident, since it had got at 
least from the time of occurrence to the time 
of making the statement more than six hours. 

 Yesterday we had an occasion to seek certain 
clarifications in connection with; the 
statement made by the Home Minister on the 
Haryana incident. There an information was 
given to Parliament and I quote; 

"In the background of that incident in 
Haryana, a general alert has been is-saed  
to  all neighbouring States." 

SHRI  ASHWANI   KUMAR;      What? 
General? Red alert. 

SHRI DIPEN GHOSH; But here in the 
Statement is written like this. "A general alert 
has been issued to all neighbouring States." I 
do not know—and I wonder—what type of 
alert was actually issued to Delhi authorities 
and what steps the Delhi authorities had taken 
on the basis of such alert notice given by the 
Government, This is the crux of the problem. 
When an incident takes place, the 
Government says sueh and such thing has 
been undertaken and such alert notice has 
been given all authorities have been alerted. 
And next day such things happen that the 
people if not the culprits also, do not take care 
of the word 'alert". Even after giving this 
general alert: this type of incident could take 
place in the heart of a city like Delhi. Only 
today morning in reply to a question  it was 
.replied  that the strength of 
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[Shri  Dipen Ghosh] 
the Delhi police category-wise is indicated 
below. I quote; "Commissioner of Police—1, 
Additional Commissioner  of Police—9, 
Deputy Commissioner of Police—47, Asstt. 
Commissioner of Police—165." This is upto 
Asstt. Commissioner of Police. I need not 
quote -other categories. I don't think any city 
in our country may be anywhere in the world I 
do not know, but I know of • my country, has 
such a strong police force as in Delhi. Yet, 
such things happen after the general alert is 
given. Sq it also betrays how inefficient this 
Government is, to maintain an ordinary type 
of law and order situation even in a city like 
Delhi. 

Again in yesterday's statement, it was stated 
I quote; "The police set-up is being 
reorganised and better arms and •equipment 
have been provided. This has already started 
yielding results." I do not know in what way 
this has already started yielding results. In 
what way? In increasing the number of 
killings,, in creating more situations of bomb 
explosions? I don't find the learned colleague 
of mine on the other side now. Yesterday 
while seeking.... 

SHRI VISHWA BANDHU GUPTA 
(Delhi); Surely many learned persons are on 
this side. 

SHRI DIPEN GHOSH; While seeking * 
clarifications on yesterday's statement that 
learned colleague sitting on the other side, very 
vocal collegue, demanded resignation of Mr. 
Devi Lal. I wonder whose resignation he would 
demand today in the background of this 
situation. 

SHRI KALPNATH RAI (Uttar Pra-desh): • 
Who demanded? Nobody demanded. 

SHRI DIPEN GHOSH; Who demanded 
yesterday it was on the records also. It was in 
the newspapers also. 

SHRI- KALPNATH RAI; No no, not in this 
House. 

SHRI DIPEN GHOSH; If yon challenge, I will 
produce. 

SHRI KALPNATH RAI; Mr. Dipen 
Ghosh, nobody from this House demanded.- 

SHRl DIPEN GHOSH: Sir, this is sheer 
inefficiency on the part of the Central 
Government to tackle the situation and the 
more this Government "Will be in power, this. 
party, this Congress., (I), the more such, 
situations will occar in our country, in Delhi. 
So, this is yet another reason for which this 
Government must quit. 

SHRI A. G. KULKARNI (Mahara 
shtra) ; Mr. Vice-Chairman Sir, in the 
backdrop of yesterday's discussion and 
ghastly murders in Panipat and Amritsar, 
today's incident particularly in the heart 
of Delhi is something tragic. Yesterday 
we expressed our anguish and today also 
we have to express our double anguisk, 
or more anguish, whatever word the 
Minister likes. But, Sir, it seems that this 
horrible news in the backdrop of 
yesterday's       operation brings      out 
certain-      issues as      to   how      the 

common man   reacts to the incidents hap-
pening  either in  Amritsar  or Delhi  or 
Darjeeling.     I don't understand.  Yesterday, I 
had made a mention of this. It is a totally 
demoralised    population in this country 
because of the inadequacy, laxity of the  
Government's effort to meet the terrorists'  
challenge.   As my friend yesterday also was 
very vocal, it is not only the terrorists' 
challenge, it is the challenge by mini-mafia 
who are violently acting either for money or 
for some other purpose. I do not know 
whatever it Is.  I think, Sir the entire blame 
goes to the Delhi Administration.  I will not 
take any political lines as Mr. Dipen Ghosh 
says that this Government should resign and 
we should have      elections.       We      will   .      
have elections       in     1989     and     it     is    
up to   you  to   fight  the   elections.   But   the 
. Delhi Administration  is  totally inefficient 
because, Sir. as we see   whose police are 
there, I do not know   but when I leave from,  
my home,     there  are  four police posts   on  
the   road      up  to   Parliament House.   I do 
not go more outside     because  of my age but 
the point is  that there  are four police posts.     
They have got their guns.  Yesterday, we heard 
the discussion and- the mention of the quality 
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of the arms you have given to the Delhi police. 
It was Mr. Arun Singh the ex-Defence Minister 
and Mr. P. Chidambaram I do not want to 
comment on what Mr. Chidambaram replied 
but Mr. Arun Singh was quite justified that the 
present guns,    whatever they are SLR etc, they 
are only pipes.  They have got nothing. If you 
really want to save this country and meet this 
terrorists' challenge, sophisticated arms to meet 
what these terro-risto have got  have to be 
acquired    and delivered.   You are only 
delivering what you  are  collecting from  these  
terrorists and  handing  over  either to the 
Punjab police     or  to  someone  else.  I     
would like  to know from the    hon.   Minister 
whether  these  sophisticated weapons  are 
necessary     for  this  purpose.   Secondly every 
bank has got security arrangements. Whatever 
the Finance Minister has    informed  us 
previously, every bank     has got  its  security  
arrangements.   The  Citi Bank,  a very rich 
American bank    was . without      a security    
arrangement.    Has any enquiry been made? 
There is a point ' Sir. My good friend, Mr.  
Panigrahi is a very sweet man and is a very 
good friend of    mine.       But,    Mr.   
Panigrahi,      the statement which you have 
issued is something which reflects on the 
working    of your Ministry.  The statement is 
entirely a report of the Delhi Administration 
and you have only said   I rise to make this: 
statement and that has been xeroxed. At least 
that should not have been done. If you  want to  
camouflage something,   do it   cleverly.   At  
least  cleverness  is     required .. . 
(Interruptions) .... 

SHRI  VISHWA  BANDHU   GUPTA; 
But  he   is   a   sweet  man.' He  is  not  a 
clever man. 

SHRI A. G. KULKARNI; He is 'a clever 
man. You do not know. He is a Professor. 
You are of new vintage. We are of old 
vintage. (.Interruption). What I want to know 
from him is that we see police force on every 
road. What they are doing? They could not 
trace that somebody is carrying the bomb or 
whatever it is. What was the intelligence? Is 
there any intelligence agency in Delhi of the 
Home Ministry or the Delhi Administration?   
Do you go around   the roads or 

your entire approach is only towards Punjab 
and Amritsar and you do not know, what is 
happening near Delhi or in Delhi itself? So, 
Sir, I think, security arrangement in the bank 
must be there. What has happened to that? 
And the Delhi security police, whatever they 
are; they have to 'be probided with soplisti-
cated arms. Lastly I just want to, make the last 
observation about the reactio* from th© Home 
Ministry.'Yesterday, we had expressed our 
deep freelings of heart on these matters but my 
feelings or Mr. Kalpnath Rai's feelings or Mr. 
Dipen Ghosh's feelings have a limited role. 
Actually, it is the common man's feelings fhat 
we should take note of. When this comes in 
the press tomorrow morning,, the contmon 
man will be in panic. He will lose faith in the 
administration; he will lose faith in the total 
system of Gov-ernment working and 
ultimately he will lose faith in democracy 
itself. So the time has come when the 
Government has to 'apply its mind to the 
totality of the perspective.. 

Lastly I come to the aspect of sus 
picions. Some people may say it is the 
Punjab terrorists. I was talking with many 
hon. Members in the Central Hall about 
this. There are talks that the Mujahideen 
problem, in Afghanistan may have some 
connection in this. They want to destabi 
lise and create disturbance in Delhi or 
any other big city because they want to 
retaliate against Americans. And Delhi 
and India are becoming fighting grounds 
for America and the CIA and Pakistan 
and Mujahideen. The Minister may please 
explain to us whether any foreign 
agencies have employed some people to 
destabilise this country. Already in this 
country we are having many confusions 
because of many things. Dust is being 
raised on non-issues, issue and so many 
other problems. On this matter. I want to 
know categorically from the Minister 
whether there is any, foreign hand in this. 
I want to know particularly whether 
there is any collusion between Pakistan 
and Afghan rebels of Mujahideen be 
cause it seems to be one of the plausible 
reasons.
 
' 
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"Delhi is one of the best policed cities.'' 
The policemen alone cannot protect the 
citizen. It is the rdle of the police and the 
Government that can protect the citizen. 

 

SHRl A.G. KULKARNI; HOW     can he 
reply? He is not concerned with It. 
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But he is not concerned with it. 

SHRI ASHWANI KUMAR: HE is the 
representative of the Government and through 
him we can convey our feelings. He may not 
reply but he can eonvey to the ' Government 
our feelings. It is not that to everything that is 
said here the Prime Minister should reply... 
(Interruptions).. 

THE VICE-CHAIRMAN (SHRl B. 
SATYANARAYAN REDDY): Mr. Ashwani 
Kumar, you please conclude now. 

SHRl A. G. KULKARNI: Mr. Ashwani 
Kumar, you are all along referring to 
Amritsar and Panipat. With due respeet to 
you, I would tell you that it is Mr. 
Chidambaram's port, folio. So, how can Mr. 
Panigrahi reply? 

THE VICE-CHAIRMAN (SHRI B. 
SATYANARAYAN REDDY); That is all 
right. His views will be conveyed to Mr. 
Chidambaram. Yes, Mr.- Ashwani Kumar. 

SHRI A'. G. KULKARNI: All right. You   
cany on,  Mr.   Ashwani  Kumar. 

 

THE VICE-CHAIRMAN    (SHRI    B 
SATYANARAYAN REDDY):  Mr. Chi-
manbhai Mehta. Not here.      Yes, Dr Vijay 
Mohan Reddy. 

DR.   G.   VIJAYA    MOHAN REDDY 
(Andhra Pradesh):Sir once more we see from 
from the statement some kind of callousness 
which is quite evident. A 'bomb  has   exploded     
and  it  has   been described vividly by our 
friend because he has goen there and according 
to him, it should have been a time bomb. The 
'package was kept there and the person who had 
kept the package has disappeared   or   might     
have   disappear- • ed or might be some where 
else.      The damage that was done was so 
serious and the explosion was of such an    in-
tensity  that  even on    the    eleventh floor  the  
vibrations     were felt.      Now, there is an 
atmosphere of violence in the  country  which    
has gripped the land  and    disruption of tbe 
genuine nationalist     forces is     being     
attempted by     certain   ' antij-national  forces.    
I think   the,    conflict  that  is     developing has 
to  be     properly     viewed.     Yesterday, Sir( 
the entire House was of the opinion;      both    
the  Members    on  the Treasury Benches and on 
the Opposition side were of the opinio, that the 
Government    would have to take a very serious 
view and adopt a firm attitude in     dealing with     
these     matters. And  especially as our friends 
have said, the intelligence has completely failed. 
Till now we do not know who are the culprits, 
even in this- case also. That is why some kind of 
surveillance will have to be there; some 
effective surveillance should be there —where 
and how this kind of terrorists or persons belong 
to mafia group are moving. Why do we not take 
these    people under preventive detention or 
arrest them) under the Anti-Terrorist Act?  Why 
don't you put them behind the bars? An atmos-
phere  is  developing  where  all kinds   of forces 
are going to dominate in the society; all kinds of 
divisive forces are going    to dominate, whether 
it is the Punjab    problem pr it may be of a 
different kind of problem. The reactionary 
forces are mobi-' Using to disrupt the unity, 
integrity    and democratic set-up of this country. 
We must try to take all the measures to see that 
we put an end to these things with a firm hand. 
Especially in this particular instance, the 
accident that has taken place, I think, has to  be  
taken as  a warning because it has taken place in 
the heart of the city 
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and this is going to affect the morale of entire 
citizens of Delhi because it has happened at a 
place which, everybody will be visiting almost 
every day. That is why the cnlire city itself 
will be gripped in some iind of anxiety. And 
that is why, in view of the anxiety that is 
existing, we will have to assure lhat we are 
firm in dealing with these cases and we will 
be in a position to see that this city and the 
nation is rid of these disruptive forces. 

THE VICE-CHAIRMAN (SHRl B. 
SATYANARAYAN REDDY): Mr. 
Chimanbhai Mehta. Please be brief. 

SHRI CHIMANBHAI MEHTA (Gujarat): 
Mr. Vice-Chairman, Sir, I would like to know 
Irom the hon. Minister whether such a thing 
was expected in Delhi by the Government, 
because in view of what is happening in 
Punjab and in Panipat this was to be expected. 
I do not want to see just in one direction. 
Some men talk about Mujahideens also. I 
know the limitations of the pol ee. I am not a 
defender of the Home Department. But such 
things have been happening in other countries 
also Right in the heart of the capital it has 
happened. In other countries such things do 
take plac1., Then, how to react? That is very 
crucial here.  Unless we mobilize... 

THE V ICE-CHAIRMAN (SHRI B. 
SATYANARAYAN . REDDY):  Be brief. 

SHRI CHIMANBHAI MEHTA: Unless the 
people as a whole are .mobilized and politics 
kept it apart, we cannot put an end to this. I 
Looking to the seriousness of the situation, 
only one aspect should be kept in mind that at 
terrorists have to be attacked by all the parties 
with a single-minded devotion. People should 
be made aware where such things are likely  
happen, Every mad is carrying something in 
his bag. How to know whether he is carrying 
a bomb on not? If the masses are aware, then 
they would take care whether 'anybody is 
puiting something some where. But that 
awareness is lacking because of various 
factors. I won't Iike to go into those factors.-    
This is the time 

 
to unite the people. . There is no doubt that 
somebody is interested in scaring us. If you 
come to this conclusion, may I ask the hon. 
Minister what measures you are going to take 
against it, how you are going to mobilise the 
people and .how you are going to take the 
people into confidence? These are my 
questions. Thank you, Sir. 

"According to Police, the dead was 

either an Afghan or an Arab national." 

 

"Ministry of Home Affairs' Report on 
explosion in Jeevan Bharti Building on 10-
5-88" 
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SHRI VISHWA   BANDHU GUPTA: Mr. 
Vice-Chairman, Sir, I agree with my  other     
friends  that  it  is   a  sad affair.      I would 
like to    know from the hon, Minister whether 
apart from supplying sophisticated weapons to 
the Delhi Police he has taken steps to revamp 
the communication system.      X would like t6' 
ask the hon, Home Minister   at   what . time 
did   he get this    information. According to 
the statement, the blast took place at 12.10 
P.M.     I would like to know from the hon Mi-
nister whether the communication Bys- 
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tern  worked     efficiently  and  he was, able to 
get the    information    within minutes.  Sir   
my friends have drawn the  attention  of  the  
House  and  the Home Minister to several 
different aspect's of this incident..     I would 
like to know from fBT Eon. Minister about the 
terrorists or the person who bro-  ught the 
bomb'or "the persons involved, in this1. Sir, I 
have been there myself and I have seen the 
place. And I do not agree with Ashwani   
Kumarji that it might'"be an act of fust some-
body from Punjab. It could very well be 
somebody else   it could be    some outsider.     
I would like to know from the tion.  Minister 
whether it was an act by an indigenous      
terrorist or a foreign  terrorist.      Has  the  
Ministry made some estimate of what the da-
mage has been? In view of what has happened, 
I would like to know from the  hon.   Home     
Minister     whether, apart    from    security    
arrangements, any special arrahgemerlts have    
been made  in places  around the     central 
part of %e city to inform the police, to inform 
the Are brigade, to inform the bomb squad) 
and to    inform    the other agencies to take 
very quick action in such  a  situation.      Sir,  
some of my friends from the other, side men-
tioned that there are so many police vehicles  
standing  around the corners and checking the 
people. It is a very good thing.     And 1 agree, 
that it is a    very difficult task for the police, 
specially for the Delhi police. They have to be 
on a constant alert. This is  a very   vlunerable   
area.   , We   live   in   an open society.      And    
we have to see how this challenge can be met. 
One of the ways, according to me Sir; is an. 
efficient     communic'ation     system.      Sir; I 
would like to know whether any person was 
seen running away   whether any chase    was    
given by   the police and whether  the    
communication    to  the police headquarters 
was in time.  sir,, it is true that terrorists    can    
attack anywhere.     They  strike  when  they    
like and wherever they like  and they dp not  
give   any  prior  inforamation  to  the Home 
Ministry or to the   police.    So this is a real 
problem and for solving this all of us have to 
be involved. And 

I would like to ask the hon. Minister to tell 
Us what steps he is going to take in this 
matter. 

SHRI KAPIL VERMA (Uttar Pradesh): Mr.. 
Vice-Chairman, Sir, this incident    is very 
very shocking     and obviously it is creating  
panic,  demoralisation  and  scare in    the city 
because, as has been pointed out it has taken 
place within a mile of Parliament House    and 
the seat    of the Central Government. And if 
this can happen in Delhi, it will not only make 
people feel insecure and demoralise them but 
it is bound to have repercussions in the other 
parts of the country also. The Minister's 
statement  is   not  very clear  about     tbe 
background. Yesterday when we discussed the 
incident which took place in Panipat, we 
expressed .our apprehensions that    the 
terrorists are going to strike in other parts of 
the country also. It hag to be seen whether, 
after the red alert, the police did take at all 
adequate measures against any such possible 
attack. We want a statement from the  
Minister,   a comprehensive statement 
detailing what measures he has taken to 
safeguard    against   these things.    Is there 
necessary preparedness    in the city?    He 
should seriously consider whether there is 
need for reorganising the intelligence services, 
in any case strengthening them and 
strengthening the police arrangements and also 
give them the most modern   and so-.   
pbistfcated weapons tb fight them   with. Sir, 
in my opinion the Government should do 
everything possible to curb this and not allow 
any more incidents in Delhi because, as I said, 
this is bound to affect the sense of confidence 
and sense of security of the people all over the 
cpuntry. So, I want to know from the 
Government what special measures they have 
taken, the Home Department and the Home 
Ministry has taken, after the general alert 
given after (he Panipat incidents and after 
what we have seen this morning. Thank you. 

THE VICE-CHAIRMAN . (SHRI B. 
SATYANARAYAN REDDY): Yes, Mr. 
Narayanasamy,  only two minutes, please. 

SHRI V. NARAYANASAMY (Pondi-
cherry): All right, Sir, I will not take much 
time. 
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(Shri V. Narayanasamy) 
Mr. Vice-Chairman, Sir, it is very clear that 

when the pressure is mounted on the terrorists 
in Punjab and Haryana, now they are 
spreading their activities to Delhi - also. Sir, I 
have gong through the statement which has 
no more details than were given by the AIR 
bulletin. This is    just \like the information 
which was given by the AIR and it has been 
reproduced with slight modifications. Sir, the 
statement of the hon. Minister does not tell us 
what was the actual damage caused to the 
building whether the adjacent building have 
been damaged by the explosion and how 
powerful the bomb was. Details on all these 
aspects are missing. Actually the incident 
took place at 12 noon and now it is how many 
people were examined and what 7.30 p.m. 
and the Minister has nottoldl Is the 
information furinshed by them was. All these 
particulars are lacking. 

Sir, another important factor is that one 
Satish Choudhary from NOIDA, who died 
due to the bomb explosion, it has not been 
stated whether he is an employee of the bank 
or whether that particular person is a 
customer. 

Then, Sir, another important aspect is that 
there is general fear among the people of 
Delhi that their life is insecure. Therefore, I 
would like to know from the hon. Minister 
that since the red alert has been given in Delhi 
also, what preventive measures the 
Government is taking to safeguard the people 
who are living in -Delhi because they have 
seen some explosions in Delhi and the police 
has to be put on toes so that    the people can 
be    saved. 
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SHRI CHINTAMANI PANIGRAHI: Mr. 
Vice-Chairman, I share the anxiety and 
anguish expressed by all the hon. Members 
over this shocking incident, in the national 
capital, and in the heart of the city. We also 
extend our deep sence of sympathy to the 
families of the bereaved and the injured in this 
explosion. This is a very limitejL question on 
wihich Members expressed their anxiety in the 
House. in the morning and as Dipen Babu and 
others pointed out, this is not a detailed 
statment, and all the hon. Members wanted 
that we give a detailed statement... 

SHRI  KALPNATH  RAI:   Sequence of 
events. 

SHRI CHINTAMANI PANIGRAHI: 
When such an event takes place, we all are 
anxious to know the details, and' to know 
what the facts - are. It was only a statement 
based on the bare facts that were immediately 
available from the administration. I am also 
not very much satisfied, as all the hon. 
Members have said. It was only the bare facts 
which were immediately available that we 
have placed it before the House. As hon. 
Members have said; it is inadequate. I agree 
with them. This is because the investigation is 
in progress and, therefore, we do not have all 
the details now. Members asked whether 
gurudwaras can be used for acts of violence. 
They also asked whether religion will get 
priority or the country will get priority. 

SHRI KALPNATH RAI: Country will get 
priority. 

SHIR   CHINTAMANI   PANIGRAHL- 
These things have been discussed. There is 
no doubt that the country is bigger than 
anything. The interest of the . country should 
be safeguarded, the integrity of the country 
should be safeguarded at any cost This 
sentiment expressed by hon. Members1 is 
shared by everybody in the country. 

SHRI A. G. KULKARNI: What about tbe 
involvement of foreign elements in this? 

SHRI CHINTAMANI PANIGRAHI: I 
am coming to that. While referring to this 
incident,,many points have been raised by 
hon. Members. Shri Satya Prakash Malaviya, 
Shri Ashwani Kumar, Dr. G. Vijaya Mohan 
Reddy, Shri Kalpnath Rai, Shri Kapil Verma, 
Shri V. Narayanasamy and Kulkarniji have 
all raised many points. It was asked whether 
this was the work of terrorists from Punjab or 
by some outside forces. 

SHRI KALPNATH RAI: This is the work 
of Punjab terrorists. 

SHRI CHINTAMANI  PANIGRAHI: 
Various points have been raised 1 think the 
crime branch will surely look into all these 
aspects. 

SHRI A. G. KULKARNI: The important 
question is whether you will supply them 
sophisticated - weapons. Say something at 
least on this to boost the morale of the people 
fighting terrorism. 

SHRI CHINTAMANI PANIGRAHI: As 
hon. Members pointed out, we have to give 
them sophisticated weapons. We are g'ving 
them. The communication system, has been  
improved, 

SHRI A. G. KULKARNI: Not captured 
from the terrorists. Purchase something else. 

SHRI DIPEN GHOSH: It is available in 
the Chandigarh market. 

SHRI CHINTAMANI PANIGRAHL I 
share the anxiety of hon. Members. What-
ever weapons  are needed, they should be 
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[Shri Chintamani Panigrahi] given so that the 
integrity and unity of the country can be 
safeguarded. We are doing it. 

SHRI DIPEN GHOSH:.The mors you say 
this, the more is the number of such incidents. 

SHRI CHINTAMANI PANIGRAHI: Shri 
Vishwa Bandhu Gupta asked as to when did 
we get the information. , Our communication 
system is very well developed. Immediately 
we got the infoimation. Whenever anything 
happens in any part of the country, it takes 
very little time for the information to reach us. 
Of course, there are some deficiencies ui re-
gard to the communication system. Wa are 
trying to improve it. Our friends have been 
saying that the citizens of Delhi are very much 
panicky. I assure the citizens of Delhi that 
they need not be panicky. Governmnet is fully 
alert to meet the situation, 

SHRI DIPEN GHOSH: They know your 
capability.. They are not scared of you. 

SHRI CHINTAMANI PANIGRAHI: Shri 
Kalpnath Rai pointed out that some 
threatening letters have come. We have taken 
note of such acts. 

SHRI A. G, KULKARNI: Mr. Minister, 
how do you say that they are not demoia-
lised? Have you ever tested their confidence? 
This is totally wrong. People are certainly 
dissatisfied and annoyed. They doubt your 
credibility. 

SHRI CHINTAMANI PANIGRAHl: I 
do not think the Delhi citizens are de-
moralised as the hon. Member is saying. They 
are facing this challenge. This is a challenge 
to our nation. IT is a great national challenge. 
We are also facing it. As I said, there are 
some deficiencies and we are trying to 
overcome them. As Shri Chimanbhai Mehta 
suggested, we have to mobilise the people. A 
handful of people, with help from some 
foreign countries, are indulging in these 
terrorist activities and are trying to destabilise 
our country. We know it very well. 

SHRI V. NARAYANASWAMY: You 
crush terrorism. You will get the support of 
everybody. 

SHRI CHINTAMANI PANIGRAHI: Is 
there any duobt? There is no doubt that we 
will get the support of everybody in this 
House 'as well as the people -in the entire 
country because we want to safeguard the 
sovereignty, unity and integrity of the 
country. Kalpnathji pointed out that some 
threatening leters have been received by 
Members of Parliament and others'. We •are 
taking serious note of this. 

SHRI DIPEN GHOSH: Do not take serious 
note. If you take serious note, there will be 
some more occurrences. Every time you say 
this, the next day -some incident occurs. 

SHRI  CHINTAMANI PANIGRAHI: Let 
us hope this is not repeated. 

 

SHRI CHINTAMANI PANIGRAHI: We 
will guarantee that: 

Lastly, I must say, a? Shri Satya Prakash 
Malaviya said, we have given only bare facts. 
Then Shri Dipen Babu has pointed out that we 
are not-sincere. It is not that. Rather it is the 
earnestness of the Government which 
prompted us to come to the House im-
mediately to share the anxieties of the Hon'ble 
Members.  

SHRI DIPEN GHOSH: You do not have 
any capability, you are inefficient,   blatantly  
inefficient. 

SHRI CHINTAMANI PANIGRAHI: We 
are most capable. But you have only one 
refrain for every incident that takes place n the 
country i.e this  Government should   quit.  ' 
This 
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shows that the problems are not treated 
seriously. This is a very serious incident and 
we are taking it very seriously. As one hon. 
Member suggested, this is a kind of warning 
and we shall be very careful. The Delhi 
Administration, the Government and the 
Home Ministry, I can assure you, are taking 
utmost care to see that safety and integrity of 
the country are maintained whatever may be 
the cost. 

 

SHRI KALPNATH RAI: Tell us 
something about the security of Parliament. 

SHRI CHINTAMANI PANIGRAHl: I told 
you that we guarantee the security of this 
Parliament. 

SHRI CHINTAMANI PANIGRAHI: 
About the point whether any Afghan or any 
foreign national was hurt, I have said • it that 
all these were Indian nationals. There is no 
foreigner. 

THE VICE-CHAIRMAN (SHRI B. 
SATYANARAYAN REDDY): The question 
was not about the injured persons. He was 
asking whether any foreign hand is there. 

SHRI CHINTAMANI PANIGRAHI: It is 
there in the statement. They are all Indian 
nationals. 

SHRI ASHWANI KUMAR: How can you 
say that? Here it is said, "the • identity of . all 
of them except 1 person who is unconscious 
and in a serious condition, has) been estab-
lished." So, the identity of one person is not 
confirmed. 

 
SHRI CHINTAMANI PANIGRAHI: Shri 

Ahluwalia wanted, to know whether it is a 
terrorist activity or it is a dacoity. All these 
things the crime branch will ihvesigate and 
the facts will come to light- 

About Golden Temple, as Shri Ahluwalia 
has pointed out, it is a much broader thing 
and the Home Ministry is looking into it. 

THE VICEKIHAmMAN .(SHRl B. 
SATYANARAYAN REDDY): Now we Will 
take up. special mentions. 

 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY 
AFFAIRS (SHRI M. M. JACOB) : I have 
nothing to say about special mentions. It is 
not my in prerogative or privilege. It is the 
Chairman's prerogative  and  it is between 
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[Shri M. M. Jacab] 
the Chairman and the Members. Hon. 
Members have been waiting for the special 
mentions, I have no control over  that. 

SHRI GHULAM RASOOL MATTO 
(Jammu and Kashmir): Tbe Presiding Officer 
cannot change the order of ttie business. 

 

THE VICE-CHAIRMAN (SHRI B. 
SATYANARAYAN REDDY): You are the 
first to make special mention. Yes, you start. 

 

SPECIAL MENTIONS 

Alleged desecration of Bhimsen 
Temple  in  Etah  district 

 


